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Awarg on Chandigarh

592, SHRI RAM PRAKASH:
SHRI M. C. DAGA:

Will the Minister of HOME AF-
FAIRS be pleased to state:

(a) whether Prime Minister’s for-
mula on Chandigarh was accepted
by Punjab and Haryana Govern-
mentg previously; and

(b) if so, the reasons for fits

rejections by the present Punjab
Government?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN) (a) and (b).
The decision regarding the future of
Chandigarh was taken bv the Cent-
ral Government on the 29th January,
1970 and was communicated soon
threafter to the two State Govern-
ments. Neither of them has sugges-

ted any re-consideration of this de-
cision,

Launching of an Indian Satellite from
Russia

593. SHRI RAM PRAKASH: Will

the Minister of SPPACE be pleased
to state:

(a) whether there is a proposal to
launch an Indian Satellite from the
Soviet Soil viz.,, Soviet Cosmodrome:
and

(b) if so, the reasons therefor?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER ."F ELECTRONICS, MINISTER
OF HOME AFFAIRS, MINISTER
OF INFORMATION AND BROAD-
CASTING AND MINISTER OF
SFACE (SHRIMATI INDIRA GAN-
DHI): (a) and (b). Yes, Sir. An
impprtant element .in the Indian prog-
ramme for Space Science and Tech-
nology is the development of imdige-
nous capability for designing and
fabricating complex satellites for a
variety of purpose. In order to acce-
lerate this programme an agreement
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has been signed by the Indian Space
Research Organisation with the Aca-
demy of Sciences of USSR under
which a satellite Jesigned and manu-
factured in India will be launched
from a Soviet Cosmodrome with a
Soviet rocket carrier,

Transfer of Administrative oontrol
of LTI, Hindustan Cable and
Hindustan Telephone to P and T Board

594. SHRI RAM PRAKASH: Wil
the Minister of COMMUNICATIONS
be pleased to stale:

(a) whether there is a proposal
to transfer the administrative cont-
rols of Indian Telephone Industries,
Hindustan Cable and Hindustan Tele-

phone to the Posts and Telegraphs
Board; and

(b) if so, the reasons therefor?

THE MINISTER OF COMMUNI-
CATIONS (SHRI H. N. BAHUGU-
NA). (a) and (b). The Administra-
tive Reformsg Commission in their
report: on Posts and Telegraphs have
made such a recommendation. The
reasons for thig transfer have been
indicated in paras 5 and 6 of Chapter
VI of their report; a copy of these
paragraphs is laid on the Table of
the Housge. [Placed in Library. See No.
,T-3691/72]. A copy of the Adminis-
trative Reforms Commission's report
has been supplied to the Parliament
Tibrary. The recommendations of
the Commission are under Govern-
ment’s consideration.
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